PRINCIPAL BENCH

Ih (HE ConNTRAL AQrINISTRATIVE TRIBUNAL 61
Mo Do LHI. ¢

08.Np.921/95 ' Date of decision 15.7.96

Hon'ble Smt,. Lekshmi Swaminathan, Member {3J)
Smtelmarti Davi
W/o Sh.Soran Singh

2. Shri Kumesh Kumar
Village & Azamnpur Dariapur
Post Office ¢ Surjavali Salempur,
Distt, Bulandsahar{UP)

e+ Rpplicants

(By Advocate Shri A.K.Trivedi)

Vs,

1, Union of India through its
Secretary fMinistry of DBefence,
South slock, New Delhi-11

2, Commander Works Encipeur
(Air Force) Palam,
Delhi Cantt-110010

3, Garrison Engineer{North)
Alr Force Palam,
Delhi Cantt-110010
«s Respondents

(By Advocate Mrs Fleera Chhibber)

CR 0O & R (RAL)

/J)

Mrs Chhibber, léepned counsel submits that

(Hon'ble Smt,Lakshmi Swaninathan, ilenber

-

the respondents have by letter dated 23.3.,96 made ean
of fer of appointment to applicent No.2, Shri Mukessh

Kumar, offering him appointment as Ty Mazdoor on

compassiinate ground., The applicant has also accented

the appointment by the'Arrival Report! dated 3.4,.96.

These documents are taken on record,

2 In the above circumstances, learned counssl for

1}

the applicent submits that he wishes to withdraw this

application.

3, Under .the circumstances permission to

sithdray is granted. 0.A is dismissed as uithdraun,
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(Smt.lakshmi Swasinatitan)
Membe r {3}



